New Delhi, this

CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

G.A, NG.,3381 OF 2602

the 18th day of September, 2003

HON’BLE SHRI JUSTICE V.S. AGGARWAL, CHAIRMAN
HON’BLE SHRI R.K. UPADHYAYA, ADMINISTRATIVE MEMBER
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{By Advocate : Shri

Chand Ram, RGil NO.417810

3/ Shri Sataya Fal,

R/G V11 - Bachhaur, P.0. Chapprauli,
District - Bagpat, Uttar Pradssh,

JGgindra Rathi, Roll NG,423116

5/0 Shri Sukh Pal Singh aged about 27 ysars,
R /o Patti-Mainmana, Viliage-Tikri,
District-Bagpat, Uttar Pradesh,

Ne&raj Singh Fanwar, Roll NG.407233

5/ Shri Balbir Singh Panwar,

R/0 vilil & P.G.-Doghat,

Digtrict - Bagpat,

Uttar FPrageash.

Rajd Kumar, Rol1l NO.4238117

370 Snri Ved Parkash, aged about 23 years,
R/G Village & F.O.- Tikra,

Fatti - Mainmana,

District - Bagpat,

Uttar Fradesh.

Amit Panwar, Roll No.401771
z/¢ Davindra 5ingh,
R/ Vil]age—Cth]a, P.O, - Nek,

Oistri - Maeerut,

Uttar rtaUehn.

Ravindra Kumar Malik, Roll NG.4200683,

S/G Raghubir 3ingh Malik,

R/G

Amit Rumar RG11 NG.423129

5/0 3hri Cmkar Singh, aged about 22 ysars
R/a viliage & F.0., - Mavikalan,

Near Amai Nagar 5Sarai,

Distt - Baghpat, Uttar Pradesh,

Harendra Kumar, RQ}} NG.401286,

5/G Shri Tejpal 3ingh, aged aboutl 22 ysars,
R/G Ra?ley Cu]uféy B1OCK NG.288/G,

Arya Nagar, Gahizabad,
Uttar Pradssh.

Parvindear Kumar, Roll NG.417811

5/ 3hri Dharam Pal 5ingh,

R/G Viillage - Dangral, P.Q. - Dangral,
District - Mugjaffar Nagar,

Uttar FPradesh 2447775,

Sachin Chauhan)




P Union of India,
Through Its Secrsetary,
Ministry of Home Affairs,
NGrith Bilock, New Dslhi.,
2. S5&cretary,
Ministry opf Personnel Public Grievances and
Fension, Department of Personnsl and Training,
shashtri Bhawan, New Delhi.
3. Secretary,
Ministry of 3ocial and wWeifare,
Shashtri Bhawan, New Dslhi.
4, Commissioner of Police, Delhi

Police Headquarters, I.F., Estate,
M,5.0, Building, New Deihi.

{By Advocats nri R.N. Singh for R-1
fir

o
vijay Pandita for R-4)

ORDER (ORAL)

SHRI JUSTICE V.S, AGGARWAL:-

Learned counsel for the applicants statss that

)

he may De permitted to file a separate apglication

assailing the ch

m‘l

sm&  whareby some Other Backward
Classes are being declarsed in the Union List and the

others in the State List, wnich wouild be

[y

discriminatory affecting the rights of the applicants.
Subject to aforesaid, he does not press the present

application for the present.

Z. Allowed as prayed.
3. subject to aforesaid, the pressent O0A is

dismissed as withdrawn.

O Nanail A

(R.K. UPADHYAYA) (V.5. AGGARWAL)
ADMINISTRATIVE MEMBER CHAIRMAN
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